
\ HIGH COURT OF DELHI
Shershah Road, New Delhi

No. /DHCGaz./G-3/2022----

From

The Registrar General,
High Court of Delhi,
New Delhi.

To

Dated:

The Director,
National Judicial Academy,
Bhadbhada Road, P.O. Suraj Nagar,
Bhopal-462044 (M.P.)
[Fax No.0755-2696904, Tel: 0755-2696669]

Sub: Nominations for Program No P-1320, P-1324 & 1326 at National Judicial
• Academy, Bhopal.

Sir,

I am directed to refer to your letter No.NJA/Dir./Ac.Prog/2022-23/1488 dated

01.08.2022, on the above subject, and to say that Hon'ble the Chief Justice has been pleased to

nominate the following Judicial Officers for attending the programme No. P-1320, P-1324 and

jg±±.., F-l326 scheduled to be held in the month of December, 2022 & January, 2023 at National

:.$"-gt"Judicial Academy, Bhopal:
'• " +

w •.+ 

Prog. Programme Name Dates of Names of the nominated officers
No. the

programme
P-1320 National Seminar 011 03.12.2022 1. Mr. Paramjit Singh, District Judge

Arbitration and Stress & (Commercial Court), Central District, Tis
Management 04.12.2022 Hazari Courts, Delhi.

2. Mr. Vinay Kr. Khanna, District Judge
(Commercial Court), South District,
Saket Courts, New Delhi.

P-1324 National Seminar for 07.01.2023 1. Mr. Vikas Dhull, Special Judge (PC Act)
Presiding Officers of & (CBI), Rouse Avenue Court Complex,
the PMLA Courts 08.01.2023 New Delhi.

2. Ms. Ruby Alka Gupta, Special Judge
(PC Act) (CBI), Rouse Avenue·,Court
Complex, New Delhi. .3g$98
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[.1326 National Seminar on 21.01.2023 1. Mr. Manoj Jain, Principal District &
Constitutional & & Sessions Judge, South-West District,
Administrative Law 22.01.2023 Dwarka Courts, New Delhi.

2. Dr. Kamini Lau, PO, MACT, Central
District, Tis Hazari Courts, Delhi.
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Yours Sincerely,

/
(Surender Pal)

Deputy Registrar (Gaz.-IB)
for Registrar General

l.
Copy along with copy of letter dated O 1.08.2022 of the Director, National Judicial
Academy forwarded to the Principal District & Sessions Judge, South-West DiStrlCt,

Dwarka Courts, New Delhi. • 1 J d' · 1
Copy along with copy of letter dated O 1.08.2022 of the Director, Natrona u 1c1a

2. Academy forwarded to the following Principal District & Sess~ons Judg~s with the
re uest to inform the nominated Judicial Officers ~nder th~1~ respective control
ac~ordingly and ask them to coordinate directly with National Jud1c1al Academy, Bhopal

with regard to study material:-

"• e Pelneiel piste &- sessions Judge, central District, Ts Hazani CO"P"?"
. ·c··) The Principal District & Sessions Judge, South D1stnct, Saket Courts, New D .lh"

11 • Jd Ruse Avenue Courts Complex, New e 1.
(Hi) The Principal Di,t,.ct & Sessions u ge, 0

. ~

(Vinay Sharma)
Asstt. Registrar (Gaz.-IB)

G25-2¢
--..--. No.[DHCIGaz./G-3/2022

No.812]Mass/nsics.taos=

OFFICE OF THE PRINCIPAL DISTRICT & SESSIONS JUDGE (HQs): DELHI

D»tea, Deana f4 Ny '28%2%

Copy forwarded along with its enclosures to the following, for informatio;n~'-'.""t::'.:tff.i~~
, .V'l, .. . .t ". -~

1) The Officers Concerned
2) The DDO, Accounts Branch, Tis Hazari Court, Delhi.
3) The P.S to Ld. Principal District & Sessions Judge (Hqs), Delhi.
4-TheWebsite Committee, Eglish/Hindi, Tis Hazari Court, Delhi.

5) The Layers for uploading the same.

.lskisl
Officer-In-Charge (Judicial Branch, HQs) .

For Principal District & Sessions Judge(Hqs):Delh'i' ·



1'4ATIONAL JUDICIAL ACADEMY

~hie[Ju,tice,

Justice A.P. Sahi.
Director

Ref.: NJ /\/Dir.I/\c.Prog.12022-23/ fLf~2,
Dated: 0 I" /\ugust, 2022

Yours sincerely,

Ml»-
(Justice A.P. Sahi)

Sub: Rcgnrcling N11mi1111tions for the N,1/\ Progrnmmcs for the /\cudcmic Year 2022-23
. from August, 2022 lo ,July, 2023 IP-1299 to Special I~vcnt-15)

The 7 meeting of the National Judicial Academic Council (NJJ\C) was held on 19.07.2022 through
virtual mode. The NJ A Annual Training Cnlcnclnr for the /\caclcmic Year was proposed, discussed and finally
approved for being adopted.

The Academic Calendar ofNJ/\ for 2022-23 has been designed in conformity with resolutions .passed
in the said NJi\C meeting. The Chairperson of the NJ/\, the Ilon'ble Chief Justice of India and llon'blc
members of the Governing Council and the Gcm:rnl Body have also approved the Academic Calendar for NJ/\
for the Academic Year 2022-23,

, (44 the approved Academic Calendar for !he J\Y: 2022-23 is enclosed hercwith. (Anncxurc-1).•\ll}.).... Thie derailed Calendar and joining instructions for the participants has bccr up-loaded on the NIA wcbstg for
r2;2.,1.' · the AY: 2022-2.t Nmmnat1ons arc required for the part1c1pat1on of High Court Judges as well as Juchcml
~.;;_.1:-;;;_..: ~--.: . . . ··· Officers fm !heir respective programmes.

The NJ/\ would be grateful if you could kindly nominate two (2) Justices/ Judicial Orficcrs, from your
11 igh Court for the respective programmes to be h

0

eltl during /\ugusl, 2022 to July, 2023 in the academic year

2022-23
The /\cademy will be scparntcly sending requests lilr nominations for Regional Confcn:nccs tci be - -

hostctl by the concerned I ligh Courts of spccilic region.

yOll arc also requested lo consider nominations or participant judg~s~ judicinl _o_mc?rs, to the extent
·'bl· of thosc who have nol earlier nllendcd NJA programmes In fac1htate scns1tm1t10n of a broader

poss1 G, r: I'j·· d ] ('component of our judicial family to the benefits o Jue1a trmng an Cl uca ton. .
'Willl wnrm rcgnrds,

llon'blc Mr. Justice Sutish C:hundrn Sharma
Chief Justice
Delhi lligh Courl
New Delhi - 110003

Copy ta: 'T'he legistrr Generl, Delhi lliphn (Court, 1ell.

.«-s :'..:.:f5·. :..
;-r. +-±. Cnrnpuo: 8hdbhadn Road, Sura] Naur, P?,O. Bhopal - 462 044 (M.P.) lndln

Roglstorod omco: Supromo Court ol lndln, Tllnk Moro, Now Oolhl - 110 001 (Indio)
Toi. · +91 755 2696766, Fn : +01 755 2606004, E:-mnll : dlroctor.nJu@nJn.gov.ln, Wobslto: www.njo.gov.ln


